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The following message dated. 18, 13.96 addressed fo - g
Hon'ble bpeaker, Delhi.vidhan Sabha was received from the
Addl. Dy. Conmissioner of Police. North Distt.. Delhi 1m

" have tha to inform you that T have found it my.-
duty in the exercise of" my powérs under section 65
of the Delhi Police Act; 1978 to direct the .following.
members of Delhi Vidhan Sabha 'be removed from tha
Gandhi Statue compofind of Delhi Vidhan Sabha where
they were sitting on Dharna near Gandhi Statue for
not-obaying the reasonable directions-of Asstts '

Commissioner of PoliCe, Clivdl Lines, Delhi to dgsist
from forcefull Dharna

1. She DE}ep Chand Bmdhu: Me L. ‘e .

i She Jag Parvesh Chandra, MeoLeie -

3. She Ramvir Singh Bidhuri, M. r_..n. i

4. She. Tek Chand, M.L-Ho ks X

Sl Smte Tajdar Babarp MeLaire :

6. Smt, Krishna Tirath, MeL.As | Ele s
7« Sh. Jai Kishan, M.L.As - gt T £
8. She Ajay Maken, MeLede e

9. Dr. A.Ke. Walia, MaLasde

10s  She Brahm Pal, -M.Lehe = - 5 e
3.1. She. Matin Ahmd, QIJ-J-\. ] :
L2 Sh. Parvez Hashmi, M, LeAs - R

:. Sh. Shish PE‘l; M. L.f\.'
14. sh. M.S. uaathip lMaL.t\- : /

The above Mermbers ‘of ‘Delhi. vidhan Sabha were .

#%%. ' accordingly removed ‘from the venue at 11.58 A.M.
B today and released at:12.30 P.M. after they agreed

not to cause Dharna and dlSpurSe peacefully.“_ A
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